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Supreme Court
Abdul Wahab v. State of Bihar, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 2305

Aneesh Mohan v. State of Kerala, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC
2303

Balamanohari v. Sri Venkateswaran College of Engineering, (Bela M. Trivedi and Pankaj Mithal,
J1.), 2024 SCC OnLine SC 2294

Baldev Singh v. Union of India, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 2302

Bhagwan Singh v. State of U.P., (Bela M. Trivedi and Satish Chandra Sharma, JJ.), 2024 SCC OnLine
SC 2312

Bhagwan Singh v. State of U.P., (Bela M. Trivedi and Satish Chandra Sharma, JJ.), 2024 SCC OnLine
SC 2313

Bhagwan Singh v. State of U.P., (Bela M. Trivedi and Satish Chandra Sharma, JJ.), 2024 SCC OnLine
SC2314

Bhagwan Singh v. State of U.P., (Bela M. Trivedi and Satish Chandra Sharma, JJ.), 2024 SCC OnLine
SC 2318

Brigade Enterprises Ltd. v. Kamani Tubes Ltd., (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC
OnLine SC 2306

Enforcement Directorate v. Pankaj Trivedi, (Aniruddha Bose and Sudhanshu Dhulia, JJ.), 2023 SCC
OnLine SC 2110

Esha Sharma v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra,
JJ.), 2024 SCC OnLine SC 2296

Gopal Verma v. Poona Bai, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC
2298

Gururaj v. Rashmi, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC 2301

In Re: T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, Prashant Kumar Mishra and
K.V. Viswanathan, JJ.), 2024 SCC OnLine SC 2317

Ismail v. Hydersab, (Aniruddha Bose and Sanjay Karol, JJ.), 2024 SCC OnLine SC 2309

Manipur Vasant Kini v. Ashish Thackery, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine
SC 2307

Manoj Bora v. Assam SEB, (Aniruddha Bose and Sanjay Karol, JJ.), 2024 SCC OnLine SC 2304
MTP Muhammed Faisal v. State, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 2300

N.M. Theerthegowda v. Y.M. Ashok Kumar, (Hrishikesh Roy and S.V.N. Bhatti, JJ.), 2024 SCC
OnLine SC 2319

Narendra Nath Ojha v. Tata Capital Financial Services Ltd., (Prashant Kumar Mishra, J.), 2024 SCC
OnLine SC 2310

Partha Sarathy Sarkar v. Ragini Das, (V. Ramasubramanian and Pankaj Mithal, JJ.), 2023 SCC
OnLine SC 2109

Radheyshyam v. State of Rajasthan, (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC OnLine
SC2311

Ranganatha Naidu v. Chennammal, (P.S. Narasimha and Aravind Kumar, JJ.), 2024 SCC OnLine SC
2295

Salam Samarjeet Singh v. High Court of Manipur at Imphal, (Hrishikesh Roy, Sudhanshu Dhulia and
S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 2316
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Sanskriti Developers v. Mandal Infrastructure (P) Ltd., (Dr D.Y. Chandrachud, C.J. and J.B.
Pardiwala and Manoj Misra, JJ.), 2024 SCC OnLine SC 2293

Santosh Rai v. State of U.P., (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC
2297

Seetharama Shetty v. Monappa Shetty, (Hrishikesh Roy and S.V.N. Bhatti, JJ.), 2024 SCC OnlLine
SC 2320

Tekchand Gupta v. State of U.P., (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC
2308

Thane Municipal Transport Undertaking v. Waman Shidva Dhinda, (Vikram Nath and Satish Chandra
Sharma, JJ.), 2024 SCC OnLine SC 2299

Union of India v. Bahareh Bakshi, (Hrishikesh Roy, Sudhanshu Dhulia and S.V.N. Bhatti, JJ.), 2024
SCC OnlLine SC 2315

Allahabad High Court
Akash v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 4468
Anil Rice Mill v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 4510

Anukul Prakash v. State of U.P., (Rajan Roy, Abdul Moin and Manish Mathur, JJ.), 2023 SCC
OnLine All 1949

Arjun Mishra v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4476

Bhoora Singh v. Director of Consolidation, (Dinesh Pathak, J.), 2024 SCC OnLine All 4503
Dev Dutt Pandey v. State of U.P., (Yogendra Kumar Srivastava, J.), 2024 SCC OnLine All 4509
Dilip Tiwariv. State of U.P., (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 4502

Dinesh Kumar v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4486

Ekadashi v. State of U.P., (Vipin Chandra Dixit, J.), 2023 SCC OnLine All 4090

Faheem v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 4483

Irfan Mallik v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 4480

Irshad v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4475

Jitendra Nath v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 4479

Jitendra Singh Sengar v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4497
Khushboo Singh v. State of U.P., (Yogendra Kumar Srivastava, J.), 2024 SCC OnLine All 4508
Kishanlal v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 4472

Lala Ram v. State of U.P., (Yogendra Kumar Srivastava, J.), 2024 SCC OnLine All 4505
Mahesh Kumar Saroj v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4494

Manoj v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4467

Mehrunnissa v. State of U.P., (Rajesh Bindal, C.J. and J.J. Munir and Ram Manohar Narayan
Mishra, JJ.), 2023 SCC OnLine All 1902

Mintu v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4474
Mithilesh v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4471
Mo Gufran Hamid v. State of U.P., (Yogendra Kumar Srivastava, J.), 2024 SCC OnLine All 4506

Mohd. Masroor v. State of U.P., (Rajan Roy and Ajai Kumar Srivastava-I, JJ.), 2023 SCC OnLine
All 4089
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Nasiruddin v. State of U.P., (Yogendra Kumar Srivastava, J.), 2024 SCC OnLine All 4504
Noor Alam v. State of U.P., (Piyush Agrawal, J.), 2024 SCC OnLine All 4484

Pankaj v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4466

Pradeep Kumar v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4500
Pramod Rai v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 4482

Pratima Shobha Massey v. Union of India, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 4491
Preetam Sharma v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4473
Puspraj Singh v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4488

Rahul Yadav v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4470

Rajan v. State of U.P., (Anish Kumar Gupta, J.), 2024 SCC OnLine All 4463

Ram Kishan Sharma v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4489
Ramnidhi v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4492

Rashid v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4478

Rishikant v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4477

Rupesh Khumesh Bisen v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 4464
Sakshi Singh v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4493

Sandeep Kumar v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4490

Saroj Kumar Thakur v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4496
Satish Kumari v. State of U.P., (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 4501
Saurabh v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4469

Sayeem v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 4465

Shyampati v. Ram Karan Pandey, (Rajnish Kumar, J.), 2024 SCC OnLine All 4462
Sirajuddin v. State of U.P., (Umesh Chandra Sharma, J.), 2023 SCC OnLine All 3555
Sudhindra Babu Dixit v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4498

Suresh Chandra Bhojwal v. State of U.P., (Yogendra Kumar Srivastava, J.), 2024 SCC OnLine All
4507

Ujala v. State of U.P., (Vivek Kumar Birla and Arun Kumar Singh Deshwal, JJ.), 2024 SCC OnLine
All 4485

Vijay Pratap Singh v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4499
Vineet Gupta v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 4495

Vinod Kumar v. State of U.P., (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 4487
Yogendra Singh Yadav v. State of U.P., (Prakash Singh, J.), 2024 SCC OnLine All 4481

Andhra Pradesh High Court
Arise Srinivasa Reddy v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 3946
Boya Shaik Shavali v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2024 SCC OnLine AP 3957

Braithwaite & Co. Ltd. v. Union of India, (Dhiraj Singh Thakur, C.J. and R. Raghunandan Rao, J.),
2024 SCC OnLine AP 3956

Greater Visakhapatnam Municipal Corpn. v. Ministry of Labour Employment, (Venkateswarlu
Nimmagadda, J.), 2024 SCC OnLine AP 3958
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Greater Visakhapatnam Municipal Corpn. v. Ministry of Labour Employment, (Venkateswarlu
Nimmagadda, J.), 2024 SCC OnLine AP 3960

Greater Visakhapatnam Municipal Corpn. v. Secretary, (Venkateswarlu Nimmagadda, J.), 2024
SCC OnLine AP 3959

Karubolu Anil Kumar v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 3944
Killo Amil Kumar v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 3947
Lavani Riyaz Khan v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 3948

M. Babu Raov. P.V.S.V. Prasada Rao, (Venuthurumalli Gopala Krishna Rao, J.), 2024 SCC
OnLine AP 3954

Nargani Srinu v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 3950
Paijan Aliv. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 3953

Pangi Bheem Babu v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 3952
R. Sivaramudu v. State of A.P., (Subba Reddy Satti, J.), 2024 SCC OnLine AP 3962

S. Vijay v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 3951

United India Insurance Co. Ltd. v. Susubelli Bapuji, (Ravi Nath Tilhari and Nyapathy Vijay, JJ.),
2024 SCC OnLine AP 3955

Unnamatia Prabhu Das v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 3949
V. Pulla Reddy v. State of A.P., (Subba Reddy Satti, J.), 2024 SCC OnLine AP 3961
Veeranki Siva Tulasi v. State of A.P., (V.R.K. Krupa Sagar, J.), 2024 SCC OnLine AP 3945

Bombay High Court
Crystal Fernandes v. Joshua Henry Fernandes, (Milind N. Jadhav, J.), 2024 SCC OnLine Bom 2809

Jayant Maniklal Lunawat v. State of Maharashtra, (A.S. Chandurkar and Rajesh S. Patil, JJ.), 2024
SCC OnLine Bom 2814

Krishna Bhagwan Kotak v. State of Maharashtra, (Sandeep V. Marne, J.), 2024 SCC OnLine Bom
2811

Mayank Land (P) Ltd. v. Madhusudan Janardan Datar, (Sharmila U. Deshmukh, J.), 2024 SCC
OnLine Bom 2813

Mohan Krishna Hubale v. Labour Court, (Sandeep V. Marne, J.), 2024 SCC OnLine Bom 2812

Nanji Dana Patel v. State of Maharashtra, (K.R. Shriram and Jitendra Jain, JJ.), 2024 SCC OnLine
Bom 2817

Niki Constructions v. City & Industrial Corpn. of Maharashtra Ltd., (Devendra Kumar Upadhyaya,
C.J. and Amit Borkar, J.), 2024 SCC OnLine Bom 2816

Pidilite Industries Ltd. v. Premier Stationery Industries (P) Ltd., (R.I. Chagla, J.), 2024 SCC OnlLine
Bom 2807

Prime Home Collection (OPC) Ltd. v. Union of India, (K.R. Shriram and Jitendra Jain, JJ.), 2024
SCC OnLine Bom 2819

Purva Rajesh Dangle v. State of Maharashtra, (A.S. Chandurkar and Rajesh S. Patil, JJ.), 2024 SCC
OnLine Bom 2815

Ramavtar Yadav v. Brihanmumbai Municipal Corpn., (Sharmila U. Deshmukh, J.), 2024 SCC
OnLine Bom 2808
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